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PAPERS LAID ON THE TABLE
12.04 brs.

Notifications under Air Corporations Act,
1950 and Aircraft (Third Amendment)
Rules 1983

THE MINISTER OF STATE IN
THE MINISTRY OF TOURISM AND
CIVIL AVIATION (SHRI KHUR-
SHEED ALAM KHAN) :

I beg to lay on the Table—

(1) A copy each of the following
Notifications(Hindi and English versions)
under sub-section (4) of section 45 of
the Air Corporations Act 1953 ;(—

(i) The Air India Employees
Provident Fund (Amendment)
Regulations, 1983 published in
Notification No. HO/66-1 in
Gazette of India dated the 14th
January, 1984 together wilh an
explanatory note.

(ii) Notification No. HPPQ2/4502
publishzd in Gazette of India
dated the Tth January, 1984
making certain amendment to
Schedule I to the standing
orders (Regulations) concerning
discipline and appeals for both
Factory Workers and Non-
®|:actory Workers, published in
Gazette of India dated the 25th
November, 1961 together with
an explaaatory note.

(Placed in Library. See No. LT-7974(84)
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(2) A copy of the Aircraft (Third
Amendment) Rules, 1983 (Hindi and
English versions) published in Notifica-
tion No. G. S. R. 1005 in Gazette of
India dated the 24th December, 1983,
under section 14A of the Aircraft Act,
1934, together with an explanatory note.
(Placed in Library, See No, LT-7975/84)

Review on the working of Lcather Export

Promotion Council, Madras for 182-83,

Annual Report to the sald Council for

1982-83 and Statement for dclay in laying

the papers and corrigendum (o the Audit

Report in the Accounts of General Fund of
Coffee Board for 1981-82

THE DEPUTY MINISTER IN
THE MINISTRY OF COMMERCE
(SHRI P.A. SANGMA) : Sir, on behalf
of Shri Nihar Ranjan Laskar.

I beg to lay on the Table—

(1) (i) A copy of the Annual Report
(Hindi and English versions)
of the Leather Export Promo.
motion Council, Madras, for
the year 1982-83 alongwith
Audited Accounts,

(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working
of the Leather Export Pro-
tion Council, Madras, for
the year 1982-83.

(2) A statement (Hindi and English
versions) showing reasons for delay in
laying the papers mentioned at (1)above
(Placed in Libriry, Scc No. LT-1976/84)

4 A copy of the *Corringendum
(Hindi. and English versions) to
the Audit Report on the Accounts
of General Fund of the Coffce
Board, for the year 1981-82.

(Placed in Library. See No. LT-7977/84)

* The Audit Report was laid on the
Table on 16th December, 1983,



